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THE MINISTER OF WELFARE 
(SHRI SIT ARAM KESRI): (a) The 
number of Scheduled Tribe (ST) fa-
milies assisted during the Seventh 

Year-wise 

1985-86 
1986-87 
1987-88 
1988-89 
1989-90 

The 1981 Census figure shows that 
S.T. population in Moradabad and 
f'erozabad is negligible (621 & 118 
respectively). 

(b) Evaluation 5tudies are conducted 
from time to time by State Tribal Re-
search Institutes, Programme Evalua-
tion Organisation of Planning Com-
mission and other research organisa-
tions. Guidelines have also been is-
sued to the States/TJTs to undertake 
concurrent evaluation of tribal benefi-
ciaries through spot checks to be car-
ried out by the State Govt Officers 
visiting the field. 

(c) The amount proposed to be al-
located out of Special Central assis-
tance for Tribal Sub-Plan areas of 
these states during 1991-92 is as un-
der: 

Sf. State 
No. 

1 Madhya Pradesh . 
2 Rajasthan 
3 Uttar Pradesh 

Proposed 
allocation 
of SCA 

during 
91-92 

(Rs. in lakhs) 

6566.87 
1613.36 

56.10 

Plan Period in the States of Uttar 
Pradesh, Madhya Pradesh and Rajas-
than is as under: 

Madhya Rajasthan U.P. 
Pradesh 

196490 61726 44% 
241862 86616 457U 
280506 94231 4708 
281071 75713 3244 
220350 69201 3703 

1220279 387487 20721 

Review of Tribal Welfare Scheme 

4459. SHRI DATTATRAYA BAN-
DARU: 

SHRI PRABHU DAYAL 
KATHERIA: 

SHRI VIRENDRA SINGH: 

Will the Minister of WELFARE be 
pleased to state: 

·(a) whether any review regarding 
implementation of tribal welfare sch;:-
mes of Union Government have been 
made during the last two years; 

(b) if so, details thereof and if not, 
the reasons therefor; 

(c) whether the Union Govemntent 
propose to extend the scheme of con-
struction of hostels for Scheduled Cas-
tes girls and boys; 

(d) if so, the details of such hostels 
construsted if any; 

(e) whether the Government also 
propose to set up a National Sche-
duled Caste and Scheduled Tribe and 
Development Corporation; and 

(f) if so, the details thereof? 

THE MINISTER OF "WELFARE 
(SHRI SITARAM KESRI): (a) and 
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(b) The review regarding implementa-
tion of various tribal welfare schemes 
is made annually in the discussions on 
Annual Tribal Sub Plan of States :tnd 
Union Territories in the Ministry of 
Welfare and the Planning Commission 
During these discussions the represen-
tatives of States/Union Territories are 
requested to rectify shortcomin~s no-
ticed, if any, in the implementatiOn of 
these schemes. 

(c) and (d) The Centrally Sponsor-
ed S:::heme of construction of hostels 
covers Scheduled Caste girls and boys 
also. The number of hostel buildings 
sanctio::1ed I constructed under the sc-
heme till the end of 1990-91 were 528 
for Sche::luled Tribe girls and 104 for 
Scheduled Tribe boys and 2136 for 
S:he::lu!ed Caste girls and 177 for Sc-
hedule::! Caste boys. 

(e) and (f) National SC l!nd ST 
Finance and Development Corpora-
tion has already been set up and is 
functiOning from f"ebruary, 1989 un-
der the Ministry of Welfare. The 
Corpo:ation is an apex institution to 
finance schemes for the economic de-
velopment of SCs and STs to. bring 
them into the mainstream by unprov-
ing the flow of financial assistance to 
them. 

MedkiD£!1 Manufactured in Public 
SectM 

4460. DR. KARTIKESWAR 
PATRA: 

SHRI ANADI CHARAN 
DAS: 

Will the Minister of HEALTH 
AND FAMILY WELFARE be ple-
ased to state: 

(a) whether certain medicines tho-
ugh manufactured in public sector are 
purchase::! from the privat: sector for 
use in Government hospttals/CGHS 
Dispensaries; 

(b) if so. the reasons th:!refor; 

(c) whether any council of doctors 
decide/approve the procurement of 
these medicines; and 

(d) if so. the details thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HEALTH 
AND FAMILY WELFARE (SHRI-
MATI D. K. THARA DEVI SID-
DHARTHA): (a) and (b) The medi-
cines which are exclusively specified 
for being purchased from Public Sec-
tor Undertakings, are purchased from 
them by the Medical Store Organisa-
tion which supplies medicines to Go-
vernment Hospitals and Central Gov-
ernment Health Scheme Dispensaries. 
Other medicines are purchase.d by the 
Medical Store Organisation on com-
petitive basis irrespective of Public/ 
Private Sectors. 

(c) and (d) Generally medicines are 
proc'.Jred on the basis of a Formulary 
prepared by a Purchase Committee 
which includes Doctors/Specialists 
from various health units in an orga· 
nisation. The Formulary is prepared 
keeping in view the cost factor and 
practical efficacy of the medicines 
etc. and is updated from time to 
time. 

A.£sistance to Enrich F1nests in Orissa 

4461. DR. KAR TIKESW AR PA-
TRA: Will the Minister of ENVI-
RONMENT AND FORESTS be 
pleased to state: 

(a) the assistance provided to Orissa 
for various plantation projects to en-
rich forests during the last three 
years; and 

(b) the Districts in Orissa where the 
projects have been implemented along-
with the achievements made so far? 

THE MINISTER OF STATE OF 
THE MINISTRY OF ENVIRON-
MENT AND FORESTS (SHRI KA-
MAL NA Til): (a) and (b) The affo-
restation/tree !'Ianting activities under 
the Twenty-Point Programme are be-
ing carried out in all the districts of 
Orissa. The utilisation of funds, in-
cluding the central assistance, and phy-
sical progress of afforestation and tree 


